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_ CENTRAL ADMINISTRATIVE TR IBUNAL

CALCUTTA BENCH

No., MA 259 of 97
OA 1386 of 96

Present : Hon'hle Mr.Justice S,N.,Mgllick, Vice-Chairman
Hon'kle Mr,5.Daseupta, Administrative Member
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CHAMPA GHOSH
Vs
UNION OF INDIA & ORS,

For the agnplicant ¢ Mr.3.N,Bisuwas, counsel

For the respondents: Mr.M.3.Banerjee, counsel

Heard on : 31.73,98 | ' Order on 3 31.3,98
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The Miscellaneous Application is not pressed by the ld, coun- !

e

sel for the aoolicant, He submits that the matter be heard urgently A
since a number ef promotions have been given By the respomdents Fram

the post of Stenographer, After considéring the submission the Origingl ‘
Application is Fixed for hearing on 20,5,98, the Miscellaneous Apnli-
cation stands disposed of as not pressed, On £he prayer of the 1d.
cgunsglAFDr the respondents time is grganted as last change to File the

reply within 3 yeeks from this day on paymznt of cost of R,200/- to the

applicant, Rejoinder if any be filed within one yeeks thereafter.
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